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(v) NEEpD FOR DECLARING GAZETTED
HOLIDAY ON 18TH FEBRUARY, 1981 IN OR-
DER TO COMMEMOBATE GURU RAVIDASII'S

BIRTHDAY.
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There are more than 10 crore Hari-
jans followers of Guru Ravidasji—
more than the followers of any other
religious Guru in India. Holidayg are
declareg in commemoration of birth-
days of all religious Gurus.

Thig year the birthday of Guru
Ravidasji falls on 18th February. It
is, therefore requested that in true
gpirit of secularism the said day may
be declaredq ag a gazetteq holiday in
all Central Government offices and in
the Lok Sabha to remove this glaring
discrimination against the Harijans.

Further, the birthdays of Baba Sahib
Dr. B. R. Ambedkar and Maharishi
Balmikiji may also be declared as
gazetteg holidays.

In case, however, it is not possible
to do so, I demand that there should
be only two gazetted holidays viz, on
26th January and '15th August to bring
an eng to the step-motherly treatment
being meteq out to SC&ST in this
secular country.

(vi) RE. ALIGARH MusLiM UNIVERSITY

SHRI G. M, BANATWALLA (Pon-
nani). It is shocking that the Aligarh
Muslim University wag closed down
sing dip on 31st January, 1981. In a
pre-dawn swoop, that is, around 3.45
AM. truck loads of police entered the
University. 213 students were arrested
ang simultaneously a massive opera-
tion wag launched to evacuate all the
hostels. About twenty companieg of
the Provincial Armeq constabulary and
ten of the Central Reserve Police were
posted inside the university campus.
An unofficial ‘curfew’ was imposed in
the University area.
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The high-handeq operation ‘was
sequel to the most peaceful agitation
of the studentg demanding action
against one of the teachers who, in an
interview to a national daily published
on January 13, had maligned the Uni-
versity and attempted to create dis-
affection against it. It is painful and
regrettable that instead of justifiably
proceeding against the” concerneq tea-
cher, the entire University was closed
down and students, who had been
peaceful and had reframed from vio-
lence, were subjected to a repressive
policy. It is noteworthy that after the
closure of the University, it has now
been found correct and appropriate
ip serve a charge-sheet against the
teacher concerned and subject him to
disciplinary action as reported in the
press.

Though it ig appreciative that the
s‘udents have now been released and
cases instituteq against them have
been withdrawn a great harm has
been done. It ig also absolutely neces-
sary that the University be opened
immediately to save the loss of the
academic year,

I urge upon the Government to in-
tervene in the matter and make a
statement in the House.

(vii) INCIDENTS AT KURUKSHETRA UNI-
VERSITY, HARYANA.
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VICTORIA MEMORIAL (AMEND-
MENT) BILL

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S, B.
CHAVAN): sir, I beg to move:

“That the B:ll further to amend
the Victorial Memorial Act, 1903, be
taken into consideration.”

The Victoria Memorial Hall Cal-
cutta, an autonomous organisation,
fully financeq by the Department of
Culture, was established in 1903 under
a Central Act. The Act *wag passed
for the purpose of making provisions
for the erection, maiatenance and
management of the Memorial and for
the appointment of a permanent body
of trustees

The Education Minister and the
Education Secretary are ex officio
members of the Board of Trustees of
the Victoria Memorial Hall. The Act
of 1903 was amended in 1972 to pro-
vide for nomination of two persons
by the Central Government, having
expert knowledge of the exhibits or
Wwho are museologists, historians or
art historians, as also nomination  of
Other experts by the trustees with the
approval of the Central Government,
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to represent the general body of sube
scribers. This clause which was cone
sidereq as essential as the then Aect,
while providing for nomination by the
trusteeg of persons to represent the
general body of subscribers, did not
lay down any qualification or criteria,

The Committee on  Subordinate
Legislation, Fifth Lok Sabha, had
made certain recommendations about
the position of tickets for admis-
sion to the Victoria Memorial Hall
and for specific incorporation of the
rules for creation of posts and
regulating the service conditions
of the employees of the Hall
The present amendment seeks to
amend section 5 of the Act on the
lines of the Salarjung Museum Act,
1961, to empower the Government to
make rules for the levy of fees. Op-
portunity is also being taken to incor-
porate a provision for laying the rules
made by the Central Government
before Parliament. It is also propoed
to insert a mew clause in the Act for
empowering the trustees to make re-
gulationg for regulating the service
conditiong of the employees.

I may mention here that in pursuance
of the assurance given in Parliament
during the discussion on the Vietoria
Memorial Amendment Bill, a Committee
~t Fxports under th» chairmanship of
Prof. Nihar Ranjan Ray was appointed
in December 1972 to make recom-
mendations for the re-orientation of
collections. The Committee inter alia
recommended that the Museum be
converted into a museum covering the
period 1750 to 1900. These recommen-
dations were considered by the Trust=
ees, who recommended the period
covered should be 1700 {o 1900. This
was accepted.

I may add that the Vitoria Memorial
Hall, as a part of the re-orientation
Pprogram-me, proposes to provide a sepa-
rate gallery, depicting the struggle of
the Indigo Planters of the Santhal and
other tribals. The Member-Secretary
nf the Victoria Memorial Hall is in
touch with the Universities, scholars



